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ORDER

CP No. 1160/I&BC/NCLT/MB/MAH / 2017

The Learned Representatives of both the sides are present'

A Settlement is arrived at behveen the Financial Creditor and Corporate

Debtor. The copy of Settlement dated 11.10.2017 is placed on record'

The Annexure is also attached wherein the Schedule of Repayment is

mentioned and the Respondent / Debtor undertakes to adhere to the

Schedule of Settlement. The Settlement is made part of the Order.
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3. Under the circumstances, the Petition is disposed of as Withdrawn

Consigned to the Records.

aha an M'K' shrawat

Member (Judicial) Member ('udicial)
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